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THURSDAY, THE 13TH DAY OF OCTOBER9 .1994 
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Between 

Smto S,Po Kumarit 
Aged 25.yearep 
D/o S~ri S.C. Somasekharappaq 
Goldemithp Dhobi Roadp 
Gandhi Bazaar t 
Shimo ) — 577 2020 98 

By Advocate ft.' M.S, Nagereja 

And 

T6e Chief General Managert 
KLrnataka Telecom Circlet 
Ulsoort . 
Bangalore "560 008. 

The Director Generalp 
T,61ecommunicationsq 
Government of indiat 
S6nchar Bhavant 
New Delhi. 
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)Vg Ramakrishnant Member (A) 

t t 	
-evli~---ihough We have heard Dr. M.Se Nagareje. who submi s 'ha t 

the applicant had submitted a . representation in December 1993 as at 

Annexure A-39 the same has not been disposed of by the respondents. 



V' 

'j, 

1h 

2 

Dr. Nagaraja.further informs that the appointment orders an th a basis 

of the selection .  pr.qp eqs..  has not ypt.  been-issued and it is likely to 

take -another fortnight or so for such issue* 

In view of the position brought out,abo.vet  we direct that 

the Ist-  respondent should dispose-  of. the- reprosentation:dated 31.12.93 

as at Annexure A-3 within a fortnight from,the date of receipt of a 

copy of this order and any appaintment order an the basis of the 

selection process which has already been taken up should not issue 

till the representation dated 31.12,93 is disposed off. 
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With the above observationt  the application is finally di 6 po4obd 

of.with no order as to costs* 

V. Ramakrishnan A,N, Vujjanaradhya 
Member (3). 	 Member (A) 
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